
HE U IG c RT T WA ATI

^owDated Guwahati, l_!_ april, 202a.

(HIGH COURT OF ASSAM, NAGALAN D, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vII-12s/2008(ft.)/369s/A

Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Coud,
Guwahati.

The Joint Registrar,
Gauhati High Court,
Aizawl Bench.

From

To,

Sub:- Station Leave permission.

Ref Your letter dated 09.04.2024.

Sir,

with reference to the above, I am directed to inform you that shri r.L. Guite,
Registrar, Aizawl Bench has been granted station reave permission for six days from
15,04,2024 to zo-o4.2o24, as prayed for. The Joint.Registrar (J) of the Aizawr Bench wiil
take over charge of Shri Guite,s Office in his absence.

Yours faithfully,

s4_/-ffi
Copy to:

L Shri f .L. Guite, Registrar, Aizawl Bench.

V2. The Project Manager, Gauhati High Couft.
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